12 Discussion [RATYA SABHA]

REPORT OF THE JOINT COMMITTEE ON OFFICES OF PROFIT

SHRI DILTPBHAI PANDYA (Gujarat): Sir, I lay on the Table, a copy (in English
and Hindi) of the Nineteenth Report of the Joint Committee on Offices of Profit.

DISCUSSION

Re. Filling up the vacancies in SC/ST, OBC and Minorities Commissions

sft RS WA (ST FRSIN): SYAWURT Sff, T T Sff T Wl 267 & 8d
Fifew fear 2, ugd gl g feram Qg1 .. (@@EM)...

oft welter =iz Msn (oo uden: W), usd ga@l g fern Syl L (FEEE). .
MR. DEPUTY CHAIRMAN: If all of you stand up, what do 1 do? ... (lnterruptions)...
sft TR IAT: WX, UH-UD @b gardl iyl . (HIETH)...

MR, DEPUTY CHAIRMAN: Ram Gopalji, you have given notice. Please take
only two minutes. I am not allowing notice under Rule 267, but since vou have

given notice, I am allowing vou to speak.

I, IM M Ied (IR Fown: 9%, § o fog fomer € e § F fme
g1 e i, ofe T ofit | fvaer e, Swe forg #°T et 3o bt 721 2

a2, U v b gz Adn usd Wl 98 ga1 B, dfhd 219 U8 "MdAr 9gd @dd 8l
T B 59 GXPR b ved dF dgd Ascayel 2ma, fest ad srai, sryfua oifd
AT, A SiTanfal 2T 3R Wizl wfer, 3 we wrdl 1 ¥ 399 g’
g @iy Fyfar [8] &) o €1 81 g IRy all @l o wed fad) aifsy, s
Tel g w1 w8t € Al 5 oS! g8 80 ¥ 85 Wije smam! @l Rl avE B PR
e el frer o1 TET 2 Sfeee T ardt ot T ol forn 2, e R A7 A S9
& ATeT Sorm e, S¥ 3RTd! 91T U8 ArE as 2 d@was garny wHiee @
S A dgdl 8, 99 119 g © b ded @l 3 9d exd o ug [ifgaa e
or f A sifawi deas 8, 9901 Wegpd nulify ® fm Sigam 2R a9 9y Ry 4
aF s fb wiF-dt Sifaei ded< § 2k o9 =8 © 2R wwe Suet g w3
foueml 5980 4 Farar @ i gl v 813 =€) f&ifa sggfa sy smam
3l 2rgqfad SEonf 2 § Yar o Sl wH e |l g8 ofifd © fd f-fobe
Siifert &1 eRile dxd S= 978 4 Malad ®! * 39 Ta+dc &1 Bl

IR, AARET HHe g3t I8 9 Wil 7$1 gan 21 59% fou gaat 9 /e 8, 7
T IfaT & 3R 71 3 397 fhelt Ot & e =ed 21 IRPR $i 39 RS B day
9 H g9 TM W) AR & 79 7 Slea T 2, RN 8 3R AR gHdl B

*Expunged as ordered by the Chair.
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gd gl Fdddr 8, 2FN TadHe 39 W Sedl gae gl dedl § & |l &
faam @1 oM Agl el B.... agl 78], afep w9 wrg wgg o) Qledd, 91 A gamiE
& form ave 3 fopa 98 9 W 39 IR SE1 W) SN IS gen 81 sad el
I 3TREIVT I XET €, Wl ST & 9@ quota XT TE1 B T XBT &1 Government
of India H o™ Secretaries Scheduled Castes % 2, T Backward Communities &
2 T feae Minorities & 2, 39 3 AR 3ds AgT & AW @1 Tal TWaHT G ?
o9 39 da¥g @l 9 gid) &, ol 9 = ) Fear 2, ol wwen a1 g 212
®gd © b Judiciary # ) reservation gIHT eyl oid dd Judiciary #H reservation gl
BT, 99 dd 3916 G 31 BidT <21 S F=AR & SR © [0 89 i del
Y7 DI A arell T8l 8l gafoy A e wefAr § (R Bt g6dl)...

sff Igwumafa: 99, 3MUBT point BT I . (FAGEH)....

Ot W M gied: TN wRiET ® f ey wRer &1 g B < f6 9w it €
1 Tl T B TS B (D). L.

sft Suwamfc: 95 9IgU, 39 SUSUl LL(EaET). .

Ol I MU AE4: AT idea BT @A ... (FFEM)... AT T backlog BT I
W B . (HFEH)...
MR. DEPUTY CHAIRMAN: Now, Kumari Mayawati.

gt ArEedt (ow meen): Sywwmia off, €9 § SC, ST, OBC and Minorities @1
population ¥ THIT 80-85 per cent Bl BN gl & aer @d e o fafie e o SeH i
srefaa gidl <&@l 2 ?{\‘}[ Wby DBl struggle AT 9SdT1 Bl Iud d1%, Parliament
T SC, ST, OBC and Minorites @ foTT T Commission @1 o e rm aifes
W%ﬂﬁaﬂwﬁﬁﬁﬁﬂmfﬁprotemmwﬁl

THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION; AND THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI M. VENKAIAH NAIDU): Sir, I wish to say

something. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: After Mayawati ji. She has also given notice.
-..(Interruptions)...

Goft wmEdt: 579 5, ST, OBC and Minorities & fadi @l 91 2rfiamri @1 wem
@ forg e @1 T84 gan, df 9 Bt addT BIP ®1 R T 37 T Sl
I AN & ficpd o€ T § Sel g 21 391 o eHl A fafie 7, 3w 4
e AT b — Iy, SURAL 997 AW A — WY Widdl U9 gU &1 H 3MTd
ATeR™ 3 WHR W qO ded] § 6 be ISR T PIBI W A 39 UG1 B a4
e XET g ©7 Ul W) HATd A8 @l ...(JQ9F)... 57 UG Bl dd ¥ I w@relt
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[gil Al

W & i dT HR B2 (A A G §aTd § 6 59 9] Bl wehR o
db IR arefl 87 sud! @i gHA-AH g wer FulRa o b g9 gad wHa A
gl ugl @l W S L(@EgF)... Afd ds Eear g7 gl @l WA dredl |81 8, 59
T RN D W HA Il &, a1 98 W WHR W PR . (FFEF)...

MRE. DEPUTY CHAIRMAN: Now, Shri Venkaiah Naidu. .. .(Inferruptions)...

JAEEEG H AT H Iod HAL don dwdH & wAerm § vew wEt
(¢t TR o Ahdl): Suwwgfa ofl, oFR Twl O 9 B R 1 st g9 e )
a4l I b ﬂﬁw i 3_*1%5 TH H 5C, ST, OBC and Minorities Commissions H

DIF-®I | 3R fhad ug @reft 97 . (@agM)... gh gAHA H 57 A 7 ope
ol TR @t T ofll LL(Eam)...

sft wH. 9%W AEg: WX, U9 TR 99 Wl L@@, A AT B RIR T8 E
..(TEGF)...

MR. DEPUTY CHAIRMAN: The Minister wants to speak. ..(Inferruptions)...

ft 9V FyAIA: Wi (R we oY b wul ga9 99a 9 yg @il ©9?
. (FFEH)....

sft yRE A”a (RER): WaHR &1 AH aarT ARyl .. (@FEF)....

st w9, dpa1 g TE DS T AL B .. (FIEM)... SUDT AdAG R B2
...(TAIF)....

SHRI ANAND SHARMA (Himachal Pradesh): LoP also wishes to speak on
this. ..(Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir,
after all of us are heard, then, the Government should reply. . .(Interruptions)..

sft TEIR JEN AHd: TR, 99 Y degy B g wwa | e ue @i
o7 ...(TEEH)...

SHRI M. VENKAIAH NAIDU: Mr. Deputy Chairman, Sir, are we having a
debate?... . (Interruptions)... If we are having a debate . {Interruptions)...

MR. DEPUTY CHAIRMAN: This is not a discussion. . .(Inferruptions)... 34
afoTl ..(=aEm). ..

st . va. g @R we): W), g At Aifew fomm v (e,
sft Sgwurafa: =, ot e 21 ey v L mEm...
sfi welter 95 fam: &9 ==t & foy SR 21 L.@Eam)...
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MR. DEPUTY CHAIRMAN : This is not a discussion. We have not started
a discussion. Discussion under Rule 267 was not permitted. I only allowed those
who gave notice to have their say. That is why I called Ram Gopal Yadavji and
Km. Mayawatiji. ...(Inferruptions)... 1 know the Leader of the Opposition can always
speak. T am telling you that 1 will never prevent the Leader of the Opposition {rom
speaking. But then the Minister wanted to intervene, to say something .. (Inferruptions)...

sft YRE AR”a: WX, AT . (AIEF)...

MR. DEPUTY CHAIRMAN: 1 will do that. .. (Inferruptions).. Sit down.
. (Interruptions)... I will tell you...(Interruptions)... Sharad Yadavji, I am not preventing
anvbody...(Interruptions).. I will not prevent anybody.. (Inferruptions)... I am only
saying this. As you said, the Leader of the Opposition has a right to say. Likewise,
the Minister has also a right to say. ..(Inferruptions)...

ot wfler =g Msm: 9e, ued g4 YA o L @EEm)...
oft arelt amaR oY (Ngm™): we, wed &4 w7 Wi .(@a@em)..

SHRI M. VENKAIAH NAIDU: Mr. Deputy Chairman, Sir, you have rightly

said that this is not a discussion. ...(Inferruptions)...
MR. DEPUTY CHAIRMAN: It is not a discussion. ..(Interruptions)...

SHRI M. VENKATAH NAIDU: This is a Zero Hour submission. ...(Interruptions)..
The Government has every right to respond..(Inferruptions).. These people want
to mislead the country. .. (Interruptions).. What had they done during their
regime? . (Interruptions)... We are ready to place all the facts before the people.

..(Interruptions)... These people want to make 1t a political issue. .. .{(Interruptions)...
sft IR snmETE: W, usd w9 gd i (e,
MR. DEPUTY CHAIRMAN: 1 have to go by the procedure. ... (Interruptions)...

SHRI M. VENKAIAH NAIDU: They have not understood the message of the
people. ...(Interruptions)... The mandate of the people is very clear. ...(Interruptions)...

golt armmadt: At SwraTaia Sft, TEd B Al BT A difor, e R ot
T T Gl ..(FFEH)...

MR. DEPUTY CHAIRMAN: I have to go by the procedure. .. (Interruptions)...

SHRI M. VENKAIAH NAIDU: I have with me the statement made by Backward
Classes Commission Chairman Justice Eswaraiah. .. .(Interruptions)... The entire country
1s wholeheartedly welcoming the Prime Minister’s decision of having constitutional

status for the Backward Classes Commission. ...(Inferruptions)...
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MR. DEPUTY CHAIRMAN: Yes, he can also speak. ...(Interruptions)... He has
a right.. . (Interruptions)...

SHRI M. VENKATAH NAIDU: They are all very happy. ...(Interruptions)... This is
a political strategy. ...(Interruptions).. This is a political strategy. .. (Interruptions).. The
people have rejected them in the elections. ...(Interruptions)... They want to misuse the
forum of the House. ...(Inferruptions)... These things are not going to succeed at all.
...(Interruptions)... They have not succeeded in Uttar Pradesh. .. (Interruptions)... They
have not succeeded in other States also. ...(Interruptions)... Just see what happened in
Uttar Pradesh where maximum people from backward classes live. ... (Interruptions)...
Just see what happened in Uttarakhand. .. .(Interruptions)... Just see what happened
in other States also. ...(Inferruptions)... SIRI 2iiax # <il ug SIS TSIB IR B T, U8
fa= @ & € ...(F@FEM)... Sir, this one-way traffic cannot be allowed to go on.
...(Interruptions)... The Chair is so helpless...(Inferruptions)... They want to dictate
...(Interruptions)... They cannot dictate ...(Interruptions)... The minority cannot dictate
to the country. .. .(Inferruptions).. They should understand this. ..(Interruptions)...
They have been rejected by the people. ...{(Inferruptfions)... They are trying to find
out one excuse or the other. (Interruptions).. They are not ready to hear the truth.
~{(Interruptions)... The country’s Prime Mimster himsell .. (/nierruptions).. The
Backward Classes Commission Chairman himself has welcomed the decision of
the Government. . .(Interruptions)... The Government is going to constitute all these
Commissions. ...(Interruptions)... The Commissions are working. ...(Interruptions)... The
Commissions are functioning. ...(Interrupiions)... All the Commissions are functioning.
..(Interruptions)... The process for filling up the vacancies 1s on. .. .(Imnterruptions)...
It will be completed at the earliest. ... ({mterruptions)... If there 1s a wrong impression
that thev are not going to be filled up or they are going to be wound up
..(Interruptions)... All of them are going to be filled up. ...(Interruptions)... I have
all the figures with me. ..(Interruptions)... What happened during the UPA regime?
..(Interruptions)... What happened during the Congress regime? . {(Imterruptions)...
How many months’ gap was there in constituting the Committee? .. ([nierruptions)...
Till vesterday there was the Backward Classes Commission. ...(Inferruptions)... Till
yesterday there was the Scheduled Castes Commission. ..(Interruptions). We are
going to reconstitute the same. There is the Secretary. .. .(Interruptions).. There is
the Commission. ...(Interruptions)... Everything is functioning. ...(Interruptions)... They
are making allegations. ..(Imterruptions)... They are trying to mislead the people.
...(Interruptions)... They should understand that this is not the way.. (Inferruptions)..
Sir, you allowed them to mention it. . .(Imterruptions)... They don’t want to hear
the Government. ...(Interruptions)... That means they want to continue with their
disinformation campaign outside and inside the House. ...(Inferruptions)... This is not

acceptable. .. (Interruptions)...
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MR. DEPUTY CHAIRMAN: Please. ..(Interruptions)... Hon. Members, please.
ATY YUl ... (FEIM)... AT GHYl .. (FGH)... The House is adjourned for ten

minutes.
The House then adjowned af fifleen minutes past eleven of the clock.
The House reassembled at twenty-five minutes pust eleven of the clock,
MR. DEPUTY CHAIRMAN in the Chair

sft e smrare: AT STramfa Sff, IRE S # e 2 L (@9a)... T8
TWORT T 2 ...(HTEH)...

MR DEPUTY CHAIRMAN: It is already ..(Interruptions)...
SHRI M. VENKAIAH NAIDU: Sir,.....(Interruptions)...
MR. DEPUTY CHAIRMAN: Let me say something. ...(Imnferruptions)...

sft R AT T By WRT 81§ AT TH ARN Bl G GIR WBR Dl
gerar ora .. (FEE). ..

MR, DEPUTY CHAIRMAN: Let me say something. . .(Inferruptions)... Allow
me to say something. . .(Inferruptions)... No, please. .. .(Interruptions)... No, no.
...(Interruptions)... Please do not do that. . .(Interruptions)... Let me say something.
..(Interruptions)... Please cooperate. .. .(Imterruptions)... 1 am not.. .(Interruptions)...
No, no. ..(Interruptions)... Let me say something. .. .(Interruptions)... No, please.
...(Interruptions)... Let me have a personal hearing, .. (Inferruptions)... I am requesting
you for your indulgence. . .(Inferruptions).. Let me have a personal hearing.
..(Interruptions)... I am also a Member of this House. ..(Interruptions)... So, please

allow me. .. (Intervuptions)...

SHRI NARESH AGRAWAL: You are Deputy Chairman of this House.
. (Interruptions)... AT &H FT X g St @ goar forn (@@, At
9 € 9d Byl § P ().

MR. DEPUTY CHAIRMAN: Let me....(Inferruptions)... Listen. ...(Interruptions). ..
Nareshji, do not....(Interruptions)... Now, I know a very important matter was raised
here by hon. Ram Gopal Yadavji and Kumari Mayawatiji. 1 also know that many of
you wanted to intervene and speak. Shri Sharad Yadav asked me. .. (Imterruptions)...
Yes, | know. . {Imterruptions).. Hon. LoP asked me. .. (Interruptions)... There were
others also who were asking me. 1 am the last man to prevent anybody from
speaking but when you two hon. Members raised, the hon. Minister wanted to clarify
it a little bit. ... (Inferruptions)... Let me complete. If [ am saying something wrong,

I will allow vou to correct me. ..(Interruptions)..
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SHRI M. VENKATAH NAIDU: Sir, why are you standing and they are also
standing? ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: They are also standing. ...(Interruptions)... Yes, you

are correct. ...(Interruptions)...

SHRI SATISH CHANDRA MISRA: We are standing in your respect.
-..(Interruptions)...

SHRI ANAND SHARMA: We are standing in Chair’s respect. ... (Interruptions). ..

MR. DEPUTY CHAIRMAN: I would request all of you to sit down.
...(Interruptions)... All of you sit down. .. .(Interruptions)...

SHRI SITARAM YECHURY (West Bengal): Sir, we can pay respect to you by

standing also. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I understood that the reply will come immediately.
-..(Interruptions)...

SHRI SITARAM YHCHURY: We are respecting him. .. .{(/nferruptions)... Why
do you object? .. {Interruptions)...

MR DEPUTY CHAIRMAN: They reply to it, vou know, ‘out of respect for the
Chair’ . (Interruptions)... Yechurvji is very clever. He said that out of respect for
the Chair, they are all standing. ... (Interruptions)... Sit down. .. (Interruptions)... After
two hon. Members have spoken, the hon. Minister wanted to intervene and give a
reply. ...(Interruptions)... Let me say. It is my duty to allow the Minister to say.

..(Interruptions)... Let me say. . (Intervuptions)... Let me complete. .. {Interruptions)...
sft g¥g fig PR (S ugen): WX, A9 99 B Jaargyl
sft IR EEE: W, Us Tdd B, Tdd 8l .. (SE).

MRE. DEPUTY CHAIRMAN: Okay. .. (Interruptions)... All right. .. (Interruptions)...
Sit down. ..({nterruptions)... That is your view. ..(Interruptions)... You know, | am

not allowing you. . .(Interruptions)... | am not allowing vou. ..(Interruptions)..

SHRI ANAND SHARMA: Why? . (Interruptions)... I am a Member of this

House. ...(Interruptions)...

MR DEPUTY CHAIRMAN: It is because I am on my legs. ..(Interruptions)...
[ am on my legs. . .(Interruptions).. When the Chair is standing and speaking,
nobody should stand up and intervene. ...(Inferrupiions)... So, let me say. Nareshji
said, I8 Ted ©'| T8 I9@! TR 21 1 have no complaint about that. You have every
right to believe that. But, then, T know the Rules, so I did not prevent. 1 only
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thought that the Minister will explain, so that some of your apprehension will get
cleared. . (Interruptions)... Let me complete. .. (Interruptions)... And I never wanted
to....(Interruptions)... 1 will allow others. But one thing what I heard, I want to
say ..(Interruptions)... What the hon. Minister said 1s that all the Commissions’
vacancies will be mmediately filled up. .. .(Interruptions)... If there 1s vacancy, it

will be immediately filled up. ...(Imferruptions)... So, there need not be any concemn.

...(Interruptions)...
SHRI ANAND SHARMA: Sir, I have a point of order .. .(Interruptions)...

MR. DEPUTY CHAIRMAN: Still, do you want to speak? ..(Interruptions)...
No. ..(Interruptions)... Sharad Yadavji. .. .(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, I have an issue, if you permit.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: T will allow you. ...(Inferruptions)... Sharad Yadaviji.
...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Just hear me. ..(Interruptions).. Not about the
merits.....(Interruptions)... What 1 have said, Sir, 1s this. 1 said that if there 1s a
discussion, every Member has got a right to take part in the discussion as per the

Chair’s permission. The discussion has not started. ...(Imnferruptions)...
MR. DEPUTY CHAIRMAN: It has not started. ...(Interruptions)...

SHRI M. VENKATATI NAIDU: In the Zero Hour, hon. Chair has, in its own
discretion, allowed two Members to raise the issue. As a Minister from the Government,
I thought we should clanify the issue, not respond. ..(Interruptions)...

MR. DEPUTY CHAIRMAN: It 1s correct. ...(Interruptions)...
SHRI M. VENKAIAH NAIDU: Clarify the issue. .. .(Interruptions)...

MR. DEPUTY CHAIRMAN: You are correct. ..{(Imterruptions)... No, you are
right. ...(Interruptions)... | tell you. .. .(Interruptions)...

SHRI M. VENKAIAH NAIDU: I have clarified the same that these Commissions’

vacancies will be filled up in due course of time. ..(Interruptions)...
MR. DEPUTY CHAIRMAN: Because it 1s already. ...(Intervuptions)...

SHRI M. VENKAIAH NAIDU: And, then, the process is on. ...(Interruptions)... Sir,
they cannot have....(Interruptions)... Oneway traffic is not allowed. ... (Interruptions)...
They cannot make accusation, allegation against the Government and question its

intention. ..(Interruptions)... It is very wrong. ..(Interruptions)...
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MR. DEPUTY CHAIRMAN: See, you can have it on. ..(Interruptions)...

SHRI M. VENKAIAH NAIDU: We are not at their mercy in the House.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: You made your point. ..(Inferruptions)... You made

your point. ..{(Inierruptions)...
SHRI SITARAM YECHURY: Sir,... .. {Interruptions)...

MR. DEPUTY CHAIRMAN: Yechuryji, you cannot have this kind of oneway
traffic. ...(Interruptions)... 1 tell you, please listen to me. ..(Interruptions).. 1 will
allow you. ..(Interruptions).. Whenever you raise a point, the demand from most
of the Members is that the Minister should react. . .(Inferruptions).. Now, when
two Members have raised the matter, the Minister wanted to react and then you
oppose. ..(Interruptions)... That 1s what T don't understand. ..(Inferruptions)... Yes,
that 1s correct, [ know. ..(Interruptions)... But 1t is not a discussion on Zero Hour.

...(Interruptions)... Let us have a discussion. .. (Inferruptions)...
SHRI ANAND SHARMA: Sir, | have a point of order .. .(Inferruptions)...
SHRI GHULAM NABI AZAD: Sir, how can he react? .. .(Inferruptions)...

SHRI SITARAM YECHURY: Sir, vou listen to me for one minute.
..(Interruptions)... All T am saying is, there are four notices, let all the four speak

and then the Minister can speak... .. (Interruptions)...

MR. DEPUTY CHAIRMAN: Yechuryji's suggestion 1s valid... .. {Interruptions). .
Please, 1 will allow you. ...(Interruptions)... That 1s valid... .. (Interrupiions)... Yechuryy,
your suggestion 1s valid only if the discussion 1s allowed. ... (Inferrupfions)... Here,
no discussion was allowed because two hon Members have given notice under
Rule 267 and 1 allowed them to have their say. .. .{(Interruptions)...

SHRI SITARAM YECHURY: Let all the four speak. ..(Interruptions)...

MR. DEPUTY CHAIRMAN: Let me say this. ..(Inferruptions)... The Minister
wants to react. That is all. .. .(Inferruptions)... Now, Sharadji, do you want to say
something? .. (Interruptions)... Now, Sharadji and, after that, the LoP. .. (Interruptions)...

No more. ...(Interruptions)... No more.
SHRI TIRUCHI SIVA (Timal Naduw): Sir,... ... {Interruptions). .

MR. DEPUTY CHAIRMAN: Not on this. . .(Inferruptions)... You are on the
farmers' 1ssue. [ will call you. .. .(Interruptions)... This 1s not the issue relating to

farmers. .. .{Interruptions).. Now, Sharadji. .. .(Interruptions)...
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12.00 p.m.
sfi IR IET: W .. ().

MR. DEPUTY CHAIRMAN: Why are you doing this? .. .(Inferruptions)...

WELCOME TO PARLIAMENTARY DELEGATION FROM NAMIBIA

MR. DEPUTY CHAIRMAN: Hon. Members, I have an announcement to make.
We have with us, seated in the Special Box, Members of a Parliamentary Delegation
from Namibia, currently on a visit to our country under the distinguished leadership
of hon. Prof. Peter H. Katjavivi, Speaker of the National Assembly of Namibia.

On behalf of the Members of the House and on my own behalf, T take pleasure
in extending a hearty welcome to the leader and other Members of the Delegation
and wish our distinguished guests an enjoyable and fruitful stay in our country.
We hope that during their stay here, they would be able to see and learn more
about our Parliamentary system, our country and our people, and that their visit to
this country will further strengthen the friendly bonds that exist between India and
Namibia. Through them, we convey our greetings and best wishes to the Parliament
and the friendly people of Namibia.

Please.. (Interruptions)... Hon. LoF, ..(Interruptions)... Hon. LoP and Shri Sharad
Yadav have to speak. .. (Inferruptions)...

The House 1s adjourned up to 12.00 hours.

The House then adjouwrned ai thirly-seven minutes past eleven of the clock.

The House re-assembled at twelve of the clock,
MR. CHAIRMAN in the Chair

DISCUSSION — Contd.

Re. Filling up the vacancies in SC/ST, OBC and
Minorities Commissions — Contd

MR. CHAIRMAN: Q. No. 271. ..(Interruptions)..
sfi IRT FEa: vl <, e fAee @)

sft wumfy: wiw v ofl, 98 Mgyl .. (). wivl, F@vaT sffax g
SIS .. (). .



